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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART-I

(BRIEF RECORD OF PROCEEDINGS)

TUESDAY, MARCH 28, 2000 / CHAITRA 08, 1922(SAKA)

2.00 PM

©3.19 BM

3.20 PM

3.00 PM

w

' No: 28
QUESTIONS

STARRED ﬁ? Starred Queétions 61,64,66,68 to

72 and supplementaries thereto were orally
asked and “answers given.

Replies to Starred Questions 62,63,65,67 and
73 to 80 were laid on the Table of the
House. ' ' '

UNSTARRED. : Replies to Unstarred Questions

‘198 to 253 (except gquestion no.219) were
laid ;on the Table of the House.

SPECIAL MENTIONS

The following members raised issues under
Rule 287 :-
1. Shri Tarvinder Singh Marwah

2. Shri Mala Ram Gangwal
{Minister of Social Welfare intervened)

3. Shri Moti Lal Bokolia

4, Shri Bhisham Sharma

5. 'Shri Ram Singh Netaji

6. Shri Naresh Gaur

(Minister of Health intervened)

7. Shri Veer Singh

8. shri Roop Chand

9. nSbfifRéhakant.Goswami

10. Shri Sushil Chéﬁdhary‘

MOTION

Shri Amrish Singh Gautam moved that :-

" this House agrees to the Fifth Report of
the the Public Accounts Committee
presented to the House on 27th

March,2000".
The Motion was purt ro vore and adoaptel.

PRESENTATION OF REPORT OF THE COMMITTE ON
WELFARE OF SCEEDULEB CASTES/TR1IBES AND OTHER
BACKWARD CLASSES : Shri Moti Lal Bokolla
presented the Third Report of the Committee
on Welfare of SC/ST and OBCs to the House.

L8



6. 3.50 PM

7. 4,32 PM

9. 4,35 PM

5.40 PM

10. 6.02 PM

Delhi ,
28th March, 2000

CALLING _ATTENTION MOTION
Dr. Jagdish Mukhi z
Shri Naresh Gaur

Shri Sahab Singh Chouhan

called the .attention of the
Chief Minister to the situation
arising out' of 100% ‘enhancement in
the development charges by the Delhi
Jal Board. - . .

Chief Minister made a statement in
this regard.

The following heﬁbers asked
clarifications 1=~ Al

1. Shri Nand Kishore Garg

2. Shri Naresh Gaur

3. Shri Sahab Singh Chouhan
4. Shri' Mateen Ahmed .

5. Shri Mukesh Sharma

Chief Mlnlster ' replled to the
clarifications sought.

TEA-BREAK
House re-assembled.

LEGISLATIVE PROPOSALS

- Shri Mahinder Singh Saathi, Minister

of Finance moved for 1leave to
introduce 'The Delhi Tax on Luxuries
(Amendment) Bi'tl, 2000' and leave
having been granted also introduced
the Bill.

BUDGET 2000<2001

Discussion on the Statement of
estimated receipts and expenditure
of the Govt. of NCT of Delhi for the
year 2000-2001. -

The following members participated
in the discussion :-

1. Dr. Jagdish Mukhi

2. Shri Ajay Maken

(House adjourned till 2.00 PM on
Wednesday, 29th March 2000).

S.K. SHARMA
SECRETARY

aq



